Title: Regarding reported statement made by the Deputy Prime Minister requesting US to declare Pakistan as a
terrorist State.

SHRI VARKALA RADHAKRISHNAN (CHIRAYINKIL): Sir, in today's newspaper, there is another important news item
which has appeared. It has been stated that our newly-appointed Deputy Prime Minister made a request to the
United States Government to declare Pakistan as a terrorist State. &€, (Interruptions) | think the request was
renewed. | do not know who has given the authority for the United States to declare a particular State as a terrorist
State. Why has he made that request? | do not know the reasons for that. Anyhow, he has made the request.
...(Interruptions) On behalf of India, the Deputy-Prime Minister made that request. The United States Government,
probably, turned down the request. It is not only that. They have declared that Pakistan is a stalwart ally in the fight
against terrorism. So, Pakistan is declared to be a stalwart ally of the United States. Further, Pakistan is being
financed by the World Bank. It is getting enough money from the United States. Pakistan has been strengthened by
the attitude of the United States Government.

The tragedy is that the managers in the External Affairs Ministry bank upon the United States as the only country to
help in this matter. They have thrown open our defence forces. Joint military exercises are being conducted in India
throwing open our defence secrets to that country. We consider Pakistan our enemy and they consider Pakistan as
their strongest ally. Pakistan always considers the United States as a very friendly country.

Sir, this is a very serious issue. It is an insult to the hon. Prime Minister. He is a newly-appointed Deputy Prime
Minister and he has made that request. The hon. Minister must respond to my request.&€; (Interruptions)
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SHRI VARKALA RADHAKRISHNAN : Sir, this being an important matter, let the hon. Minister bring it to the notice of
our External Affairs Minister. Mr. Minister, what do you say about this?...(Interruptions)

MR. SPEAKER: He has taken note of this matter.

SHRI VARKALA RADHAKRISHNAN : This is a very important issue. He must respond to my
request....(Interruptions) It must be responded to.



